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Now, Shri Gundappa Korwar has to lay
reports and minutes of the Standing Committee
on Labour and Welfare.... (Interruptions)...

SHRI E. BALANANDAN (Kerala): We
want the Prime Minister to resign...
(Interruptions)...

THE DEPUTY CHAIRMAN: Shri
Gundappa Korwar.

REPORTS AND MINUTES OF THE
STANDING COMMITTEE ON LABOUR
AND WELFARE

~ SHRI GUNDAPPA KORWAR: Madam, I
lay on the Table a copy each (in English and
Hindi) of the following Reports of the Standing
Committee on Labour and Welfare and the
Minutes of the sittings of the Committee
relating thereto:—

(i) Twenticth Report on the Employee's
Provident Funds and Miscellaneous
Provision (Amendment) Bill, 1993

(ii) Twenty-Third Report on Action Taken
by the Government on the
recommendations/observations con-
tained in the Eleventh Report of the
Standing Committee on Labour and
Welfare on “The Ministry of Labour—
Demands for Grants, 1995-96."
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SHRI S. JAIPAL REDDY (Andhra

Pradesh): The Prime Minister has no moral
right to continue in office. He has no right to

come to office. ...(Interrupiions)...

SHP.I SIKANDER BAKHT: The Prime
Minister should go, Madam.
..{Interruptions)...

THE DEPUTY CHAIRMAN: Shri
Janardan Yadav has to speak on a scam in the
Animal Husbandry Department in Bihar in the
Zero Hour. ...(Interruptions)...

SHRI S. JAIPAL REDDY: The Supreme
Court has divested the Prime Minister of the
CBI portfolio. ...(Interruptions)...

SHRI V. NARAYANASAMY
(Pondicherry): Madam, ...(lnterruptions)f..
THE DEPUTY CHAIRMAN: Shri
Janardan Yadav has to speak on a scam in
Animal Husbandry Department in Bihar.
...(Interruptions)...
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He has to go. . (lnlerrupnons’ gl
SHRI SIKANDER BAKHT: He has got to

go. ...(Interruptions)...
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The House is there 10 discuss.
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Tqgvafy: oanft feaee ¢ ... (sraem) 1R
$Y W TP ... (HIEM) This House can
discuss anything. Let us do our duty.
...(Interruptions)... Let me finish Zero Hour,
Special Mentions and business relating to
Animal Husbandry Department.

..(Interruptions)... It is up to you,
...(Interruptions)...
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SHRIS. JAIPAL REDDY: Let the Congress
Government come forward. (Interruptions) He
has no right to continue. (Interruptions) The
Congress Government should come forward.
(Interruptions) He must go (Interruptions)
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SHRI V. NARAYANASAMY: Madam, the
Supreme Court has not said anything.
(Interruptions)
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SHRI S. JAIPAL REDDY: The Supreme
Court has divested the Prime Minister of the
CBLl.  (Interruptions) Who is the Minister
looking after CBI now? (Interruptions)
Madam, who is the Minister? (Interruptions)

SHRI V. NARAYANASAMY: Madam, the
Supreme Court has not said anything.
(Interruptionsj)

SHRI S. JAIPAL REDDY: | would like to
know who the Minister for CBI is now.
(Interruptions)
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SHRI S. JAIPAL REDDY: Madam, who is
looking after the CBI portfolio now?
...{Interruptions)... Madam, there is no
Minister for CBL. ...(Interruptions)...
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SHRI PASUMPON THA. KIRUTTINAN
(Tamil Nadu): After the Supreme Court
decision, the Prime Minister has no right to

continue. ...(Interruptions)...
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SHRI SURINDER KUMAR SINGLA

(Punjab): What about Shri Laloo Prasad
Yadav?...(Interruptions)...

SHRI1 PASUMPON THA. KIRUTTINAN:
After the Supreme Court order, the Prime
Minister has no right to continue in office.

...(Interruptions)...
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The House then adjourned at eleven minutes
past twelve of the clock.

t[ ] Transliteration in Arabic Script.
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2.00 P.M.

The House reassembled after lunch at two
minutes past two of the clock

THE VICE-CHAIRMAN (SHRI
NARAYANASAMY) in the Chair.
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THE VICE-CHAIRMAN (SHRI V.I
NARAYANASAMY): Kindly take your seats.
..(Interruptians)... Mr. Leader of the

Opposition, you take your
seat.... (Interruptions)...

. SHRI M.A. BABY (Kerala): Sir there is
no Government..(Interruptions)...
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SHRI SURINDER KUMAR SINGLA
(Punjab): The Minister is sitting here.
w.(Interruptions)...
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THE VICE-CHAIRMAN (SHRI V.

NARAYANASAMY): What was your request?
1 do not know anything about your request.
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SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh): There is no Cabinet Minister.
-..(Interruptions)...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Malaviyaji, I will
handle it one by one.
-..(Interruptions)...Kindly take your seat.
«.(Interruptions)...Shri Jaipal Reddy, Kindly
take your seat. ...(Interruptions)... One by one,
please....(Interruptions)... Please listen to me.
Now, we are going to take up the Depositories
Bill....(Interruptions)...! think, Mr. Salim, you
know pretty well that the Members who
attended the meeting...(Interruptions)... That
is not the agenda here. ...(Interruptions)...

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (DR.
DEBIPROSAD PAL): Mr. Vice Chairman,
Sir, if you permit me, I would like to
lay...(Interruptions)...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Sikander Bakht,
please sit down. That is not the agenda here.’
The agenda is Depositories Bill. First, the
Statutory Resolution has to be moved.
...(Interruptions)...Kindly go back to your
seats. ...(Interruptions)...

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SYED
SIBTEY RAZI): Mr. Vice Chairman, Sir, what
is their point of agitation? ... (Interruptions)...
Let us know what their point of agitation is.
...{Interruptions)...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): I cannot hear what they
are saying. ...(Interruptions)...

Let us take up the Depositories Bill. Shri
Viren Shah to move the Statutory Resolution.
...(Interruptions)... Shri Ram Jethmalani.

..(Interruptions)... Shri Satya Prakash
Malaviya. Are you moving the Résolution or
not?
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Mr. Malaviya ...(Interruptions)...

SHRI SATYA PRAKASH MALAVIYA: I
want the Prime Minister to resign.
..(Interruptions)...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): The agenda is
Depositories Bill....(Interruptions)... I will not
allow ...(Interruptions)... You are aware of the
fact that the leaders ot the various parties have
agreed...(Interruptions)...

They have agreed to discuss the matter
further. (Interruptions)

SHRI PASUMPON THA. KIRUTTINAN:
What agreement? No agreement.
(Interruptions)

SYED SIBTEY RAZI: 1 would like to
know what their point of agitation is.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly go back to your
seats. (Interruptions) Nothing will go on
record...(Interruptions)

Please go to your seats....(Interruptions)
Kindly go to your seats....(Interruptions)
Please go to your seats....(Interruptions)

It is unfortunate that you are not allowing
the House to function. I am adjourning the
House till four o'clock.

The House then adjourned at eleven
minutes past two of the clock.

4.00 PM.
The House reassembled at four of the clock.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) in the Chair.

SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh): Sir, what about our demand
for the resignation of the Prime Minister?
(Interruptions)

THE VICE-CHAJRMAN (SHRI V.
NARAYANASAMY): One minute, please.

[6 MARCH 1996]

of the Government of 206
U.P. (1995-96)

Let the papers be laid on the Table
(Interruptions)

*SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL) 1995-96 (March,
1996)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKARA MURTHY): Sir, I lay
on the table a statement (in English and Hindi)
showing the Supplementary Demands for
Grants (General) for the year 1995-96 (March.
1996).

*SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF THE
GOVERNMENT OF JAMMU AND
KASHMIR (1995-96)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKARA MURTHY): Sir. | lay
on the table a statement (in English and Hindi)
showing the Supplementary Demands for
Grants for Expenditure of the Government of
Jammu and Kashmir for the year 1995-96.

*THE BUDGET (JAMMU AND
KASHMIR) 1996-97

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKARA MURTHY): Sir, I lay
on the table a statement (in English and Hindi)
of the estimated receipts and expenditure of
the Government of Jammu and Kashmir for
the year 1996-97 (Annual Financial
Statement).

*SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF THE
GOVERNMENT OF UTTAR PRADESH

(1995-96)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKARA MURTHY): Sir, | lay
on the table a statement (in English and Hindi)



